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[English] 

Uprooting of People from Manibali Area 
of Narmada 

910. SH,RI RAM VILAS PASWAN: 
SHRI MOHAN SINGH (DEORIA): 
SHRI NITISH KUMAR: 

Will the MinisterofWATER RESOURCES 
be pleased to state: 

(a) whether attention of the Government 
has been drawn to the report appearing in the 
Telegraph dated June 3. 1993 quoting a human 
nghts campaign regarding apprehension of 
demolition of property eViction of people from 
their habit and even threat to their lives In 
Mambali area of Narmada; and 

(b) if so. the measures taken or propose to 
betaken by the Govemmentto protectthetribals 
and to check their uprooting from their homes? 

THEMINISTEROFSTATEINTHEMIN-
ISTRY OF URBAN DEVELOPMENT AND 
MINISTEROFSTATE INTHEMINISTRY OF 
WATER RESOURCES (SHRI P.K. 
THUNGON): (a) Yes. SIr. 

(b) The Sardar Sa rover Project IS being 
constructed under the Narmada Water Dispute 
T nbunal Award which has laid down gUidelines 
forresettlelT)ent and rehabilitation of the Project 
affected famrlies taking Into account the tradi-
tional nghts of the tnbals. The State Govern-
ments of GUjarat. Madhya Pradesh and 
Maharashtra have announced resettlement and 
rehabilitation packages forthe Sardar Sarover 
Project affected families which are more liberal 
than those contained In the Award. The alms of 
the resettlement and rehabilitation poliCies of 
the three State Govemments are to Improve the 
standard of living and quality of life olthe projett 
affected people including the tribals. The tribals 

in the project affected area who are being re-
settled are bound to gain immensely from these 
package. Narmada Control Authority has Set up 
aSub Groupon Resettlement and Rehabilitation 
of Sardar Sarover Project affected people with 
Secretary In Un·ion Ministry of Welfare has 
Chairman to oversee the Implementation of 
resettlement and rehabilitation programme as 
perthe poliCieS. 

Aids Control 

911. SHRI RAM VILAS PASWAN: 
SHRI MOHAN SINGH (DEORIA): 
SHRI SRIKANT JENA: 

WillthP Mimsterof HEALTH AND FAMILY 
WELFARt: bepleasedtostate: 

(a) the~otalWorid Bank ad received during 
1991 ahd 1992forthe AIDS control programme; 

(b) the allocation madeandfundsreleased 
to each State during the above penod; 

(c) the amount that remains unutilised; 

(d) whether the media campaign in this 
regard IS yet to be launched; 

(e) whether the Government have made 
any appraisal of the AIDS control programme In 

the country; and 

(f) If so. the outcome thereof? 

THE MINISTER OF HEALTH AND FAM-
IL Y WELFARE (SHRI B. SHANKARANAND): 
(a) to (c) . Forthelmplementatlon olthe National 
AIDS control prO£1ramme. the World Bank has 
agreed to prove soft loan of US $ 84 million 
dunng the period 1992-97. According to the 
procedure evolved. Government will claim re-
imbursementfortheexpendrture IncUrred under 
the Programme. Initially the World Bank has 
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advanced US $ 5 millions. A statement indicat-
tngamount offuncfs released to different States 
during 1992-93 as annexed. 

(d) limIted media campaIgn has already 

been launched. 

(e)No,Sir. 

(f) Does not arise. 
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